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Shrimati yashoda Reddy: After the 
fall of the Bandaranaike Government 
in Ceylon, may I know if our agree-
ment with Ceylon gets automatically 
nullified, or is there any interim 
arrangement? 

8hri Dinesh Singh: No, Sir. It does 
not get nullified. I explained this to 
the House last time. 
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The Deputy Minister in the Minis-
try of Information and Broadcasting 
(Shri C. R. Paftabbi Raman): The 
position with regard to films, includ-
ing songs, is diffeI't'nt from the posters. 
Under the Cinematograph Act, they 
have got a regular .censorship, and 
various provlSlons are there, with 
which I will not tire the House. So 
far as the posters are concerned. it is 
trUe that some of them contain pic-
tures which you may not see even in 
the picture itsi!lf. That is to say, they 
have got no sort of control, and there~ 
fore, we may even think of amend-
ing the Act. Pending that, we have 
written to the various state Govern-
ments, and we have got this informal 
committee, as the hon. Minister has 
pointed out, with ,even members, who 
periodically /(0 into these poster,. 
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Shri S. N. Chatunetii: May I know 
whether any action has followed after 
Shri Vinoba Bhave started the move-
ment against indecent posters being 
exhibited in public places? 

Shrimati IDdira GaDdhi: I have 
just now said that we have approach-
ed all the State Governments to look 
into this matter. 
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Shri KaPUr Sing'h: I want to know 
whether the Goyernment are quite 
clear in their mind as to what types 
or categories of exhibitions intrinsi-
cally ten dto lower the morale of the 
beholder, or is it a question on villicb 
much can be said on both sides? 

Shri C. R. Pattabhi Raman: There 
are a few categories and if I may, 
with your leave refer to them, they 
are as follows. A film shall not be 
certified as suitable for public exhibi-
tion, either unrestricted or restricted 
to adults, if it deals with vice or 
immorality in such a manner as to (i) 
extenuate vicious or immoral acts; (ii) 
undermine the accepted canons of 
decency; (iii) depict vice or immora-
lity as attractive or (iv) cast a halo 
of success or glory round the vicious 
or immoral. 

Mr. Speaker: Even after this mucb 
can be said on both sides. 
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Shri Nambiar: May I know whether 
Government's attention has been 
drawn to the very bad type of Ameri-
can pictures which are being shown in 
India and if so what action is pro-
posed to be taken in order not to allow 
such films? 

Shrimati Illdira Gandhi: I have 
already stated that all these films pass 
tlhrough the censor board. 

Shrimati Savitri Nigam: May I 
know whether it has peen brought to 
the notice of the hon. Minister that 
some of the films and posters have 
been stripped and the films are en-
larged and new "trips have been added 
to them after they have passed 

through the Censor Roard and the 
meeting of the advisory committee? 

Sbrlmati IJ1d1ra Gandhi: I Ihave not 
heard of it. 

Shri M. B. Kri.'lhDa: May I know 
whether it is a fact that some of the 
films which are meant purely for t!be 
young men are (If ten seen by the old 
people, and therefore .. (~ter). 

Mr. Speaker: Ordt'r, order. Where 
does the hon. Member put himself? 

Shri D. C Sharma: It is a refiection 
on you and some other Members! 

Mr. Speaker: Order, order. I will 
allow some old mPn also to put 
questions! 

Shri Hem Barua: Tn view of the 
fact that oUr encient religious cul-
tures have amply established that 
there is nothing obscene in life and 
the so-called ooscene postures in the 
temples of Puli and Khajuraiho have 
the effect of a cathars!s in the minds 
of the viewers and also, according to 
Shrimati Indira Gandhi, the topless 
originated in India, may I know in 
the context of H'i". · .... h· OUr Govern-
ment are so n~uch unnecessarily per-
turbed about a few n3ked things in a 
few pictures? 

Shri Kapur Singh: I said the same 
thing, 

8hri Hem Barua: we.at is the reply. 
Sir? 

Mr. Speaker: Shri Kapur Singh 
says that !he has put the same question 
and the answer has rome. 

Shrimati Yashoda I!e-ddy: May 
know whether the attention of the 
Government has bee"! drawn to the 
fact that the Hindi pictures, com-
pared to Bengali, Te'.ugu and Tamil 
pictures, have dcter:cf:lted both in 
their production and moral content 
and, if so, what is the action that 
Government propose to take in the 
matter? 

Sbrlmati Indira Gandhi: I do Dot 
think that this ,s a true statement. 
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Pact for Non-Dissemination aDd 
Non-Acquisition of 

Nuclear Power 

·594. Shri Hem Barna: Will the 
Minister of External Aftairs be pleas-
€d to state: 

(a) whether Government are aware 
0f the fact that in supporting India's 
decision not to manufacture an atom 
bomb, Britain's Minister for Disarma-
ment. Lord Chalfont, has suggested 
two things: (i) a non-dissemination 
<>greement by the Nuclear Powers 
and (ii) a non-acquisition pact by the 
non-nuclear Powers; and 

(b) if so, Government's reaction to 
:hese suggestions? 

The Minister of State in the Minls-
try of External Aftairs (Shrimati 
Lakshmi MeDOD): (a) Government 
have seen press reports of such a state-
ment having been made by the British 
Minister of State for Disarmament. 

(b) The decision of the Government 
of India to refrain from the manu-
:1cture of nuclear weapons is in 
keeping with Government's basic 
opposition to their existence and dis-
semination. Government have con-
sistently drawn attention to the urgent 
need for the conclusion of a non-
proliferation agreement which will 
provide for commitments by nuclear 
powers regarding non-transfer of 
nuclear weapons and technology, and 
also for obligations by non-nuclear 
powers regarding Don-manufacture 
and non-acquisition af nuclear wea-
pons and technology. 

Shri Hem Barna: May I know if 
the attention of the Government hu 
been drawn to the latest statement 
made by the British Prime Minista-, 
Mr. Harold Wilson, which suggests a 
V-bomber fteet with nuclear teeth for 
police work outside the NATO area 
and, if so, may I know how far tbiB 
suggestion of the British Prime Minis-
ter corresponds to our PIrime Minis-
ter's suggestion of a nuclear shield 
for us, and if it does not, what is the 
reaction of the Government to this 
new proposal of the British Prime 
Minister? 

Shrimati Laksbmi Menon: Govern-
ment have seen the statement. The 
Prime Minister has never made any 
statement regarding nuclear shield. 

SIIri Hem Barna: I want to know 
positively from the Government, when 
there is a suggestion made by the 
British Prime Minister about a V-
bombpr ftect .... 

Mr. Speaker: The hon. Member 
might kindly put a simple, straight 
question. 

Shri Hem Barua: It was very 
simple, Sir. 

Mr. Speaker: It is difficult for me 
to understand. 

Shri Hem Barna: I will put it in a 
simpler way. The British Prime 
Minister, Mr. Harold Wilson, has come 
out with a statement and that state-
ment stipulates a V -bomber fteet 
with nuclear teeth for police work 
outside the NATO area. This is a 
new development. And therefore, I 
just wanted to know what is our 
Government's reaction to this latest 
suggestion made by the British Prime 
Minister. 

Shrimatl Lakshmi I\len~n: Govern-
ment have not expressed their re-
action. 

Shri Hem Baroa: May I know if 
the attention of the Government is 
drawn to the query of Mr. Harold 
Wilson in the House of Commons to 
the Leader of the Opposition, which 




